
 

IN THE HIGH COURT OF ORISSA, 

CUTTACK        

Realisation of Court Fees received towards 

NOT READY Certified Copy Applications        

Date : 24.02.2025  

SL. 

No. 

Name of 

Applicant 
C.A.No. 

Date of 

Application 
Case No. 

Court 

Fee 

Notified 

amount  

to be 

paid 

Type 
Reject 

Status   

1 A K SAHOO 15494/2025 24.02.2025 WP(C)/12943/2004 7 
 

U 
   

2 L SAHOO 15497/2025 24.02.2025 WP(C)/29116/2024 7 
 

U 
   

3 H K MOHANTA 15498/2025 24.02.2025 WP(C)/10518/2003 7 
 

U 
   

4 S K NAYAK 15499/2025 24.02.2025 WP(C)/2933/2025 7 
 

U 
   

5 L SAHOO 15500/2025 24.02.2025 WP(C)/29013/2024 7 
 

U 
   

6 L SAHOO 15501/2025 24.02.2025 WP(C)/30261/2024 7 
 

U 
   

7 L SAHOO 15502/2025 24.02.2025 WP(C)/30265/2024 7 
 

U 
   

8 B S SWAIN 15503/2025 24.02.2025 WP(C)/17166/2024 7 
 

U 
   

9 S K SAHU 15504/2025 24.02.2025 CRLMC/2163/2017 7 
 

U 
   

10 S K SAHU 15505/2025 24.02.2025 CRLMC/4053/2016 7 
 

U 
   

11 S K SAHU 15506/2025 24.02.2025 CRLMC/4052/2016 7 
 

U 
   

12 S K SAHU 15507/2025 24.02.2025 CRLMC/2164/2017 7 
 

U 
   

13 PC DAS(2) 15508/2025 24.02.2025 RPFAM/438/2023 7 
 

U 
   

14 B SAHOO 15509/2025 24.02.2025 CONTC/4764/2024 7 
 

U 
   

15 B SAHOO 15510/2025 24.02.2025 CONTC/4765/2024 7 
 

U 
   

16 B K DASH 15512/2025 24.02.2025 WP(C)/5179/2025 7 
 

U 
   

17 RK MALLICK 15515/2025 24.02.2025 ABLAPL/1803/2025 10 
 

C 
   

18 RK MALLICK 15516/2025 24.02.2025 ABLAPL/1802/2025 10 
 

C 
   

19 A K NAYAK 15526/2025 24.02.2025 FAO/578/2024 10 
 

C 
   

20 A K NAYAK 15529/2025 24.02.2025 FAO/442/2024 10 
 

C 
   

21 P K SINGH 15530/2025 24.02.2025 FAO/441/2024 10 
 

C 
   

22 
DR. 

P.CHULI(OP) 
15556/2025 24.02.2025 WP(C)/5375/2025 10 

 
C 

   

23 A K BARIK 15559/2025 24.02.2025 MACA/343/2023 10 
 

C 
   

24 P. K. BARIK 15575/2025 24.02.2025 WP(C)/2167/2025 10 
 

C 
   

25 
P. K. 

MOHANTY 
15576/2025 24.02.2025 WP(C)/2174/2025 10 

 
C 

   

26 KISTISH 15580/2025 24.02.2025 WP(C)/5376/2025 10 
 

C 
   

27 B. SAHOO 15582/2025 24.02.2025 WP(C)/4876/2025 10 
 

C 
   

28 C MOHANTY 15583/2025 24.02.2025 ABLAPL/9558/2024 10 
 

C 
   

29 S. MISHRA 15584/2025 24.02.2025 CRLMP/81/2025 10 
 

C 
   

30 P K JENA 15585/2025 24.02.2025 RFA/96/2014 7 
 

U 
   

31 P C DAS 15586/2025 24.02.2025 BLAPL/4966/2024 7 
 

U 
   



32 S MOHANTY 15587/2025 24.02.2025 CRLMC/2636/2024 7 
 

U 
   

33 P C DAS 15588/2025 24.02.2025 CONTC/4471/2024 7 
 

U 
   

34 P K JENA 15591/2025 24.02.2025 WP(C)/5375/2025 10 
 

C 
   

35 BP TANGA 15592/2025 24.02.2025 BLAPL/657/2025 10 
 

C 
   

36 BP TANGA 15593/2025 24.02.2025 BLAPL/652/2025 10 
 

C 
   

37 A K SWAIN 15601/2025 24.02.2025 WP(C)/35728/2022 10 
 

C 
   

38 
PRAVAT CH. 

BEHERA 
15605/2025 24.02.2025 WP(C)/31931/2024 7 

 
U 

   

39 Y DAS 15611/2025 24.02.2025 ABLAPL/12190/2024 10 
 

C 
   

40 P K SWAIN 15619/2025 24.02.2025 RSA/6/2010 10 
 

C 
   

41 P C MOAHNTY 15620/2025 24.02.2025 RSA/6/2010 10 
 

C 
   

42 P SAHOO 15623/2025 24.02.2025 WP(C)/4001/2025 10 
 

C 
   

43 A N LENKA 15624/2025 24.02.2025 WP(C)/4941/2025 10 
 

C 
   

44 K. K. NATH 15636/2025 24.02.2025 CMP/1469/2024 10 
 

C 
   

45 
H. K. 

MOHANTA 
15637/2025 24.02.2025 CMP/1362/2024 10 

 
C 

   

46 S DAS 15638/2025 24.02.2025 CRLMC/4595/2024 10 
 

C 
   

47 
H. K. 

MOHANTA 
15639/2025 24.02.2025 CMP/1275/2024 10 

 
C 

   

48 S. NAYAK 15640/2025 24.02.2025 CMP/133/2025 10 
 

C 
   

49 K C SAMAL 15641/2025 24.02.2025 CMP/109/2025 10 
 

C 
   

50 K. K. NATH 15642/2025 24.02.2025 CRLMP/73/2025 10 
 

C 
   

51 M K SWAIN 15643/2025 24.02.2025 TRP(C)/13/2025 10 
 

C 
   

52 

CHEERA 

RANJAN 

SATAPATHY 

15644/2025 24.02.2025 WP(C)/3391/2025 10 
 

C 
   

53 T K NAYAK 15645/2025 24.02.2025 WP(C)/5107/2025 10 
 

C 
   

54 
P. K. 

MOHANTY 
15646/2025 24.02.2025 CRLA/989/2024 10 

 
C 

   

55 A. DAS 15647/2025 24.02.2025 WP(C)/4687/2025 10 
 

C 
   

56 T K NAYAK 15648/2025 24.02.2025 WP(C)/4944/2025 10 
 

C 
   

57 K. K. RATH 15649/2025 24.02.2025 WP(C)/5328/2025 10 
 

C 
   

58 M D BISWAL 15650/2025 24.02.2025 CMP/1099/2024 10 
 

C 
   

59 
M. R. 

ROUTRAY 
15651/2025 24.02.2025 WP(C)/2184/2025 10 

 
C 

   

    
Total  527 

     

N I C 

 


